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History OF Freedom Movement in India

*918. Shri S. C. SamanU: Will the 
Minister of Education be pleased to 
state:

(a) whether State Committees to 
assist the Board of Editors in collec
tion of materials for the compilation 
of the History of Freedom Movement 
have been formed; and

(b) if so, in which States?
The Deputy Minister of Natural Re

sources and Scientific Research (Shri 
K. D. Malaviya): (a) Yes.

(b) Bombay, Saurashtra, Vindhya, 
Pradesh Uttar Pradesh, West Bengal, 
Orissa, Madhya Bharat, Madhya Pra
desh, Assam, Hyderabad, Rajasthan, 
Manipur, Coorg and Kutch.
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Sbri Dabhi: May I know the names 
of the members of the Bombay State 
Committee?

Shri K, D. Malaviya: Sir, I have not 
got the names of the Bombay State 
Committee.

Shri B. 0 . Das; May I know whether 
Universities and other cultural associ
ations were consulted before these 
Boards were formed?

Shri K. D. Malaviya: I am not aware 
cf any such consultations.

Sfiiri B. C. Das: May I know who- 
constitutes these Boards?

Shri K. D. Malaviya: These Com
mittees are created at the State level 
on the request of the Government here 
and they are to work under the Cen
tral Board which has .been constitu
ted to write this History.

Shri B. C. Das: May I again ask
whether any public organisations were 
consulted before these were formed?

Shri K. D. Malaviya: All these must 
have been taken into consideration.

Shri Pimnoose: The hon. Minister 
gave a list of the States where the State 
Committees have been formed. May I 
know whether these are all the States 
interested in this affair or whether 
Government is considering forming such 
organisations in other States also?

SCiri K. D. Malaviya: The Board of 
Editors had recommended the forma
tion of these State Boards and the 
States I have already mentioned have 
already formed these Committees. The 
rest are in the process of forming.

Shri Muniswamy: May I know the 
name of the person from the Souths 
who is on the Board of Editors?

-  Ji
[The Minister of Education and Na

tural Resources and Scientific Research 
(Maulana Aiad): The Board is not con* 
stituted in a manner as to include one 
person from each and every State.]

Dr. Ram Subhag Singh: The Commit
tee for writing the history of the free
dom movement of India was, I think, 
formed in 1950-51. May I know whe
ther that Committee did any work be
fore the appointment of the new Com
mittee under whose auspices so many  
State Committees are being formed?
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[Manlana Azad: The previous Com
mittee had been able to do its work 
to a certain extent, and it submitted 
its report. That Committee has been 
dissolved now. The present Board has 

b een  set up de novo.]
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Shri Velayudhan: May X know whe
ther there are members on this Board 
who were against the Freedom Move
ment and who had nothing to do with 
the freedom movement? -

Shri H. N, Mukerjee: In view of the 
fact that this Board is being composed 
mainly of professional historians and 
members of the Congress Party, may 
I know what steps Government are 
taking to see to it that the contribu
tion of different elements in the free
dom movement like the working classes 
or the Muslim minority get a prominent 
and proper place in the History that is 
to be written? ^
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[Maulana Azad: It is not correct to 

say that the Board is composed o l 
congressmen alone. There are persons 
in it who have never been in congress.]
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The Prime Minister (Shri JawflQuir- 
lai Nehru): I am not aware of any 
Committee or Board, ever at any time, 
having produced a History. Individu
als do it. All that the Committees and 
Boards can do is to collect the materi
als. After listening to the fact that 
every State has put up a Committee, 
frankly I just do not know what these 
Committees are doing today.

An Hon. Member: Nothing.
Shri Jawaharlal Nehru : As my col

league points out, what I mean is this. 
Collection of materials is one thin^. 
That everybody can do. A Committee 
organises that collection. Material does 
not necessarily mean what ordinary 
people may call History. Every little  
fact, every particular notice of a par
ticular period may have some signi
ficance: something that happened in 
1920, or 1930 and so on. These Com
mittees are meant to collect the materi
als. In fact, 9part from these Com
mittees, we have addressed all kinds 
of organisations to help in the collec
tion of the materials. It is open to every  
Member of this House, every cultural 
or other organisation to help in that. 
That has to be sifted and ultimately  
the writing work presumably has :;o 
be done by by some individual to be 
chosen later.

Shri H. N. Mukerjee: May I know  
what steps Government are taking to 
see that the material is collected with 
a proper sense of perspective which is 
the most important matter?
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Shrl Jawaharlal Nehru: The collec
tion of the materials cerltalnly may 
require some perspective. But, the real 
perspective comes in in dealing with 
the material collected. One may reject 
that. But, the first attempt should 
to collect all kinds of materials, every
thing that is available and then lo 
apply the perspective to it.

D e t e n t io n  u n d e r  t h e  P re ven tive  DETaNTiON 
A c t

•919. Sardar A. S. Saigal: Will the 
Minister of Home Affairs be pleased 
to state how many persons in all the 
Part A, B and C States have been 
detained under the Preventive Deten
tion Act up to the 15th July, l953, 
since this Act came into force?

The Deputy Minister of Home 
Affairs (Shri Datair): The information 
is being collected and will be laid on 
the Table of the House when ready.

I may inform the hon. Member that 
on the 17th August 1953. the Ministry 
of Home Affairs has issued a state
ment giving full iniformatlan r§gud^ ing detentions as on 30th June 1953.
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Shri Datar: Yes; all that information 

will be laid on the Table of the House.
Shri K. K. Basu: May I know how 

many of these detenus are detained 
for political reasons and how many 
for black-marketing or some other 
anti-social activities?

Shri Datair: That information will 
also be collected.

Kiimari Annie Mascaicene: May I
know whether Government give any 
allowance to the families of these de
tenus?

Mr. Depoty-Speaker: That is a differ
ent matter. That does not arise here.

We are going away to  some o th e r  su Ik  
ject.

Shri Punnoose: Am I to understand: 
from the reply of the hon. Minister 
that the Central Government is not 
collecting materials from month icy 
month or during a period and that a 
proper check up is not made on the 
working of this Act?

The Minister of Home Affairs and* 
States (Dr. Katju): I think every three 
months figures are collected and laid 
on the Table of the House in accor
dance with a promise which was given 
at the time when the Bill was under 
consideration last year.

Shri K. K. Basu: May I know whe
ther the Government of India is check
ing whether all the provisions of the 
Preventive Detention Act are beinj? 
followed by the State Governments in 
its administration?

Dr. KatJu: I have every hope that 
that is .being done.

C on feren ce  o f  P o in t  F o u r  E x perts

*920. Shri L. N. Mlshra: Will the 
Minister of Finance be pleased te
state:

(a) whether a conference of U. S. 
Point Four Experts was held at Agra 
some time in February 1953; and

(b) if so, the subjects discussed and 
recommendation made by them?

The Parliamentary Secretary to the 
Minister of Finance (Shri B. A. 
Bhagat): (a) Yes, Sir.

(b) The Government of India have 
no information as they were not con
cerned with the conference which waf 
convened by the U. S. Government

Shri L. N. Mishra: May I know, if 
the Government of India was not con
nected with this conference why the 
venue of this conference was chosen 
in India?

Shri B. B. Bhagmi: That was primari
ly for the U.S. Government to decide. 
The U.S. Embassy at New Delhi, with 
the permission of the Government c f  
IndU, have heJd this conference here-




